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(xii) Speed limits have been fixed on many 
roads and indicated on boards.

(xiii) Two moblic courts function round 
thc month for on-the-spot prosecutions and 
trial.

Besides the above measures, the limits of 
fine, which may be imposed for driving at 
excessive speed, under Scction 115 of the 
Motor Vehicles Act, have been enhanced. 
The Government of India have also appointed 
a Study Group on Road Safety (a) to enquire 
into the incidence of road accidents, both in 
urban areas and on highways in India, and 
ascertain the causes of such acciderK (b) to 
recommcnd a suitable organisational set up 
for collection and analysis of data/statistics 
relating to such road accidents, the measures 
necessary for education of road users in road 
safety etc.

Scrutiny of School Text Books By National 
Council of Educational Research And 

Training.

1923. SHRI TEJA SINGH SWATAN- 
TRA : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether the crash programme of 
National Council of Educational Reseatch 
and Training to scrutinise school text books 
prescribed i n al 11 he States and to delete passages 
detrimental to national integration has not 
made much headway;

(b) if so, the reasons therefor; and

(c) the steps taken to expedite the pro
gramme?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE : (SHRI D. P. YADAV) :
(a) to (c). The crash programme visualised 
scrutiny of school textbooks through the 
following three agencies:—

(i) National Institute of Education of 
the National Council of Educational Research 
and Training;

(ii) Regional Colleges of Education of 
the National Council of Educational Research 
and Training;

(iii\ State Governments and Union 
Territories.

The National Institute of Education and 
Regional Colleges of Education have complet
ed the work according to schedule.

A majority of State Governments and 
Union Territories have also completed the work 
and, as for the rest, the delay is mainly because 
of some administiative problems in setting up 
a suitable machinery for scrutiny. The Natio
nal Council of Educational Research and 
Training is in constant touch with the State 
Governments, and making every effort to 
complete the work as earl> as possible.

Scheme to Co-ordinate Activities of Tourism 
and Archaeological Departments.

1924. SHRI P. VENKATASUBB1AH: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether Government are aware that 
there is a lack of coordination between Tourism 
and Archaeological Departments with the 
result that all thc placcs of tourist attraction 
are not properly high-lighted; and

(b) whether there is any comprehensive 
scheme to co-ordinate the activities of these 
two Departments so as to provide more litera
ture on places of tourist attraction and also 
for the proper upkeep of centres of archaeolo
gical importance?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b). A comprehensive scheme has
been evolved which envisages coordinating
committees at both the Central and local levels,
and thc creation of administrative machinery 
to take follow up action.

Invitation to Rhodesia to Participate in 1972 
Olympic

1925. SHRI A.K. SAHA: Will the
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased lo state :

(a) whether Government are aware that 
Rhodesia has received an official invitation to 
take part in the 1972 Olympic Gaines to be 
held in Munich, Germany; and




